Special [18 DEC., 2013] Mention 373
SHRI RAM VILAS PASWAN : Sir...

MR. DEPUTY CHAIRMAN : Now, what is your point, Mr. Paswan?
..(Interruptions)... 1 have seen it. It is in the list of Special Mentions. If you want, I

would allow you to read it.
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SHRI SHANTARAM NAIK (Goa) : Sir, T have a Special Mention to make.

SHRI V. HANUMANTHA RAO (Andhra Pradesh) : Sir, T have a Zero Hour

mention.

MR. DEPUTY CHAIRMAN : No more Zero Hour. Your name is not there. You
may give notice for tomorrow. ...(Interrupiions)... Now, Mr. Ram Vilas Paswan, [ willl
call your name. Let me first put the House in order. Mr. Rao, your Special Mention
is not there in the list for today. You may renew the notice. It would be considered

for tomorrow. It is not there in the list. ...(Inferruptions)...
SHRI SHANTARAM NAIK: Sir, [ have my name listed for Special Mention.

MR. DEPUTY CHAIRMAN : I will call you for Special Mention.

.(Interruptions)...
SHRI V. HANUMANTHA RAQ : Sir, what about my Zero Hour mention?

MR. DEPUTY CHAIRMAN : Tt is not there in today’s list. You may renew the
notice for tomorrow. Now, Special Mentions. Mr. Paswan, T will allow you to read it
as a special case. I will call your name after two names. Dr. Gyan Prakash Pilania, not

present; Shri Avinash Rai Khanna.

SPECIAL MENTIONS

*Demand for issuing a postal stamp to commemorate 150 years of Kuka

Movement
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MR. DEPUTY CHAIRMAN : Now, Mr. Paswan, you may read your Special

Mention.

Demand for increasing number of attempts and relaxing age limit for civil

services aspirants affected due to new pattern of examination effected by UPSC
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